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WP (C) NQ. 13403 OF 2015

Bipin Bihari Pradhan ... Petitioner
-Versus-
State of Odisha & others ... Opp. Parties

AFFIDAVIT BY THE COLLECTOR, BALASORE
IN COMPLIANCE OF ORDER DTD.30.11.2021:

I. Sri K. Sudarshan Chakravarthy, 1AS, aged
about 40years, Son of K. Seetha Rama Raju, at present
working as Collector, Balasore, At/P.O./Dist.-
Balasore. do hereby solemnly affirm and state as
follows:

1. That, T am the | Collector, Balasore and well
acquainted with the facts of the present case.

2. That, 1 have gone through the contenis of the
Order dtd.30.11.2021. Paragraphs— 9 to 12 of the. Order

dtd.30.1 1.2021 are  extracted ~ hereunder  for

ASa -;)‘a"\ '-\

( ' (QLO/CV\J' han  Chokaavas ﬂw{

convenience:
“xxx XXX XXX
7

o 9. So jar as ihe Lewis Leprosy Colony, Balasore
is concerned, the report of the Amicus Curiae
L\, points out that the inhabitants are nol gelting
\\‘3_‘ R raw diets, which includes rice, dal, edible oil eic.
\\t S and that possibly not paid 1o the local
T contractors for supply of raw foods io the

inmaies.

10. A direction is issued to the Collector,
Balasore to. immediately ensiure supply of raw
Jood will not be stopped whatsoever. He will



also sort out the .issue concerning the
engagement of local contractors.

L1 1t is pointed out that steps have been taken io
construct ten houses and construction work for
other thirteen houses is going on. On scrutiny of
the photographs, a direction is also issued to
construct the remaining thirty houses and to
commence this construction forthwith,

12. Next compliance affidavit by the Collector,
Balasore will be filed indicating specifically. the
construction of additional houses.

Xxx XXX xxx”

3. That, regarding compliance of the directions

contained in Paragraphs-9 & 10 of the Order

dtd.30.11.2021.it is submitted that all the inhabitants of |

the Lewis Leprosy Colony, Balasore are getting raw
diets which includes rice, dal, edible oil ete.

As regards payment of local Contractors. for
supply of diets the Manager 8§.B.I Motiganj Branch
Balasore has been requested by the District Public
Health Officer, Balasore Vide letter No0.20588,
dtd.15.12.2021 to transfer the fund of Rs.8,22,174/-
(Rupees eight laks twenty two thousand one hundred
seventy five)only to the A/C No. 30195741419 of Sri
Subrat Kar. As regards, engagement of a diet, tender
was floated and one M/s. S.K. Enterprisers, Balasore
has been selected. Work Order has been issued Vide
letter No. 20919, dtd.20.12.2021 for supply of diet to
the THW & RC inmates of Bampada.
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Copy of the receipts showing receipt of raw diets
by the 33 nos. of inhabitants is filed herewith and
annexed as Annexure - A series.

Copy of the letter dtd.15.12.2021 is filed

herewith and annexed as Annexure - B.

Copy of the letier dtd:20.12.2021 is filed
herewith aind annexed as Annexure - C.
4, That, regarding compliance of the directions

contained in Parasraphs—11&12 of the Order

dtd.30.11.2021, it is submitted that four (4) nos. of

existing old & damaged houses -at Bampada were
dismantled and the RCC roof building consisting of
eight (8) nos. of houses have been taken up at that
place. Presently- the piling work for foundation work is
in progress and completed up to 80% as reported by
the Superintending Engineer, Balasore (R & B),
* " Division-1l Vide letter N0.9259, dated 22.12.2021.

Further it is intimated that 10nos. of houses have

P‘resently, eight (08)nos. of houses are under
construction and will be completed within three
months. Estimates for construction of another twelve
(12) houses have been prepared and work will be taken
up  immediately after finalization of the tender
process.So far as the rest three (03) houses (out of the
total of 33 inhabitanls) are concerned, it is submitted
that three inmates are couple and living together for

which 30 houses are required.

.
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Copy of letter No.9259, dated 22.12.2021 along

with the photograph of the houses are filed herewith
and annexed as Annexure-D Series.

Copy of letter No.9501, dated 28.12.2021 of the

Superintending Engineer, Balasore (R & B), Division-
Ilis filed herewith and annexed as Annexure-E.

5. That, the facts stated above in Paragraphs - 3 &
4 are true to the best of my knowledge, based upon
available official records and the averments made in
Paragraphs — 2 are humble submissions before this-
Hon’ble Court.

K JC(CIC(AJ'AG\I'\ C&"*k‘\ﬁt/cu:—//\,]
DEPONENT

Identifie

Advocate’s
Cuttack
Dtd. 36.19- 90>

Certified that Cartridge papers are not available.

clerk, A.G.’s Office

Addl, Government Advocate
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{c'j: Solemnly affirmed before me by Sri K. Sudarshan
\\: Chakravarthy who is identified before me by

éwv:% {lorry 1l/*\\ ‘hom | Wc(mally l\nO\\

T Dy, Dot
\\'\x
COMMISSIONER'OF OATH/

NOTQ Y PUBLIC BALASORE
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[ am Siat. Sakara Besra. Village : Bamapada.
PO Chhanapur, Dist.: Balasore. I do hereby
declare in writing that | have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
from the Contractor

Coleny, Bampada

regularly.

L.T.1. of Smt. Sakara Besra

English Translation of Page - <

T'am Smt. Phulamani Jena, Village : Bamapada.
P.O.: Chhanapur, Dist.: Balasore. T do hereby
declare in writing that T have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
the Contractor

Colony, Bampada from

regularly.

L. T4 of Smt. Phulamani Jena
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[ am 8mi Bilasha Hembram. Village
Bamapada. P.O.: Chhandpur, Dist.: Balasore. [

do hereby declare in writing that | have been

receiving the Dry Ration diet ‘as an inmate of

Lewis Leprosy Colony, Bampada from the

Contractor regularly.

L.T.1. of Smt. Bilasha Hembram
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English Translation of Page - &

I .am Smt. Basanti Singh. Village : Bamapada.
P.Q.: Chhanapur, Dist.: Balasore. I do hereby
declare in writing that I have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
Colony, Bampada.  from the Contractor

regularly.

L.T.1. of Smt. Basanti Singh
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English Translation of Page - 7_

[ am Smt. Arasu Murmu. Village : Bamapada.
P.0.: Chibanapur, Dist.: Balasore. I do hereby
declare in writing that I have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
Coleny, Bampada from the Contractor

regularly.

T.T.1L of Smt. Arasu Muarnu
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[ am Smt Radha Singh. Village : Bamapada.

P.O.: Chhanapur, Dist.: Balasore. I do hereby
declare in writing that I have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
Colony, Bampada from the Contragtor

regularly.

L.T.1. of Radha Singh

English Translation of Page - g

[ am Smt. Sauri Murmu. Village : Bamapada.
P.O.: Chhanapur, Dist.; Balasore. 1 do hereby
declare in writing that I have been receiving the
Diy Ration diét as an inmate of Lewis Leprosy
Colony, Bampada from thé Contractor

regularly.

L.T.I. of Sauri Murmu
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I'am Samarai Soren. Village : Bamapadd, P.O.:
Chhanapur. Dist.: Balasore. I do hereby declare
in writing that I have been receiving the Dry
Ration diet as an inmate of Lewis Leprosy
Colony, Bampada  from the Contractor

regularly.

‘Samarai Soren.

English Translation of Page - & Q

[ am Smt. Durgamani Upadhaya, Viilage :
Bamapada, P.O.: Chhanapur. Dist.: Balasore. 1
do heréby declare ih writing that 1 have been
réceiving the Dry Ration -diet as ari inmate of
Lewis. Leprosy Colony, Bampada from the

Contractor regularly.

L. T.L of Durgamani Upadhaya
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[ am  Sri Dayanidhi Nayak, Village
Bamapada. P.O.: Chhanapur, Dist.: Balasore. 1
do hereby declare in writing that I have been
receiving the Dry Ration diet as an inmate of
Lewis Leprosy Colony, Bampada from the

Contractor regularly.

-Sri Dayanidhi Nayak

English Translation of Page -@- | O

I am  Sri Ramachandra Murmu: Village

Bamapada, P.O.: Chhanapur. Dist.: Balasore. |
do hereby declare in writing that 1 have been
receiving the Dry Ration diet as an inmate of
Lewis Leprosy Colony, Bampada from the

Contractor regularly.

Ramachandra Murmu
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lam Smt. Rania Murmi, Village : Bamapada.
P.Q.: Chhanapur, Dist.: Balasore. 1 do hereby
declare in writing that [ have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy

Colony, Bampada  from the Contracior

regularly.

L.T.L of Smt. Rania Murmu.

English Translation of Page - § ||

Iam Sri Gopinath Soren, Village : Bamapada.
P.O.: Chhanapur, Dist.: Balasore. 1 do hereby
declare in writing that T have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
Colony, Bampada from the Contractor

regularly.

L.T.1. of Sri Gopinath Sorei
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Tam Smt. Gurei Marandi. Village : Bamapada.
P.0O.: Chhanapur, Dist.: Balasore. 1 do hereby
declare in writing that I have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
Colony; Bampada from the Contractor

regularly.

LTI of Snt. Gureil Marandi

English Translation of Page - @ [ 2_

I am Sri Gudura Singh, Village : Bamapada.
P.0.: Chhanapur. Dist.: Balasore. 1 do hereby
declare in writing that [ have been receiving the
Dry Rdtion diét as an inmate of Lewis Leprosy
Colony, Bampa;da from the Contractor

regularly.

L.T.L of Sri Gudura Singh
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I am  Sri Malgal Tudu, Village : Bamapada.
P.O.: Chhanapur, Dist.: Balasore. 1 do hereby
declare in writing that | have been receiving the
Dry Ration dief as an inmate of Lewis Leprosy:
Colony. Bampada from the Contractor

regularly.

L.T.1 of 8ri Malgal Tudu

- English Transiation of Page - &8 \'%

I am  Sri Chhotray Murmu. Village

Bamapada. P.O.: Chhanapur. Dist.: Balasore. |

do hereby declare in writing that I have been

receiving the Dry Ration diet as an inmate of

Lewis Leprosy Colony, Bampada from the

Contractor regularly.

L.T.1. of Sri Chhotray Murmu

etiod! =
T it - »%"g‘f‘"’
b:‘i n"‘;\’f.‘ﬁ »?

o
-
R




7//{‘/7 9] asé @@_ ;7@/;0; ol ’r,x-){)]v] [3&/N CM
‘&\'cﬂéhzt@ ,/;of "J!’\,s:* %é ”ujac)@éQUl 131‘L
"“”‘% Uiy o AT gy KAy o) Yo

Py g sl 2] qqqa:&@,@&
@Jﬂ@ﬁ Wﬂu Qlecey A 1

o7

9

o
7

]
1o uY "
o yemipap VT

@ -
sy @R 6agY Il o192
yHEE
o grigg B AR T w1 U
<3 ( (QQ QG{ 57 Q&’U f@
% ol
2£@1 SAUGFEN, ocfl o 6‘“93‘%4 @'WP Q

QY e9dR
,9;2\9@& Qi 9‘0627;“\ o

}N | IO
{/2?%\6‘?'

L T-1-0F S50a Sere




Lam Sri Kahnei Marandi, Village : Bamapada.

P.O.: Chhanapur, Dist.: Balasore. [ do -,hercb_v

declare in writing that I have been receiving the.

Dry Ration diet as an inmate of Lewis Leprosy

Colony, Bampada from the Contractor

regularly.

L.TJ. of Sri Kahnei Marandi

English Translation of Page - & \U\

I am Sara Soren. Village : Bamapada, P.0.:
Chhanapur, Dist.: Balasore. I do hereby declare
in writing that | have been receiving the Dry
Ration diet as an inmate of Lewis Leprosy
Colony, Bampada  from the Contractor

regularly.

L..T.I. of Sara Soren
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I am Smt Phulaman Muwmu,  Village

Bamapada, P.O.: Chhanapur, Dist.: Balasore. 1
do hereby declare in writing that 1 have been
recciving the Diy Ration diet as an inmate of
Lewis Leprosy Colony, Bampada from the

Contractor regularly.

L.T.I. of Smt. Phulamani Murniu

English Translation of Page - {§-\$

[ am Sri Para Hembram. Village : Bamapada.
P.O.: Chhanapur, Dist.: Balasore. I do hereby
declare in writing that I have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
Colony, Bampada from the Contractor

regularly.

[..T.[. of Sri Para Hembram
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[ am Sri Samarai Marandi, Village
Bamapada, P.0.: Chhanapur, Dist.: Balasore. 1
do hereby declare in writing that I have been

receiving the Dry Ration diet as an inmate of

Lewis Leprosy Colony, Bampada from the

Contractor regularly.

L. T 1. of & Samarai Marandi

English Translation of Page - @; {6

[''am  Smt. Sambari Marandi. Village

Bamapada. P.O.: Chhanapur. Dist.: Balasore. 1
do hereby declare in writing that [ have been
raicei'v'_ing the Dry Ration diet as an inmate of
Lewis Leprosy Colony, Bampada from the

Coritractor ‘gegul»a;'l§i.

L. T.L of Smt. Sambari Marandi
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I am Smi. Sukamati Singh, Village : Bamapada,
P.Q.: Chhanapur. Dist.: Balasore. I do hereby
deelare in writing that I have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
Colony, Bampada  from the Contractor

regularly.

L F.1 of Smu. Sukamau Singh

English Translation of Page - @% 13-

I am Sri Tima Murmu, Village : Bawmapada,
P.O.: Chhanapur, Dist.: Balasore. [ do hereby
declare in writing that T have been receiving the
Dry Ration diet as an inmate of Leéwis Leprosy
Colorly, Bampada  from the Contractor

regularly.
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[ am Smt. Kanta Samal, Village Bamapada,
P.O.: Chhanapur. Dist.: Balasore. 1 do hereby
declare in writing that 1 have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy
Colony, Bampada  from the Contractor

regularly. -

LTI of Smi. Kanta Samal

English Translation of Page - & &

[ am Sri Budhan Kisku. Village : Bamapada.
P.O.: Chhanapur, Dist.: Balasore. 1 do hereby
declare in writing that I have been receiving the
Dry Ration diet as an inmate of Lewis Leprosy

Colony. Bampada. from the Contractor

regularly.

LT of Sr1 Budhan Kisku
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I am Smt. Sukhi Tudu. Viliage : Bamapada,

PO Chhanapur, Dist.: Balasore. I do hereby

declare in writing that I have been receiving the

Dry Ration dief as-an inmate of Lewis Leprosy:

Colony, Bampada from the Contractor

regularly.

L.T.1. of Smt: Sukhi Tudu

English Translation of Page - @ ‘(O\

[ am Smt. Malati Majhi. Village : Bamapada.
P.0.: Chhanapur. Dist.: Balasore. | do hereby
declare’in writing that I have been receiving the

Dry Ration diet as an inmate of Lewis Leprosy

Colony, Bampada from ‘the Contractor
regularly. |

L.TA. of Smt. Malati Majhi
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TFICE OF THE CHIEF DISTRICT MEDICAL AND PUBLICH EALTH OFFICER: BALASORE
dmhpbalasore@gmail.com ,Ph- No- 8018606445/9937836120

Letter no_ ROLES

' Date /15‘«:/2,'0‘27’_

To
The Manager, S.B.l Motiganj Branch,
‘Balasore.
Sub: - E-transfer of the following amount to the concerned account as mentioned

in the table below. 'g-

Sir,

You are here by requested to transfer the funds to the concerned A/C no.
maintained, at different banks out of the-HKNS A/C No-10541619237 Details given
below.

-

Statement of E.jTra nsfer

SL NAME OFTHE | AMOUNT A/CNO. IFSC CODE NAME OF THE
NO | PARTICIPANTS .. - BRANCH
1 | Subrat Kar ’ Rs. 8,22,175/- 30195741419 | SBIN0006933 | SBI Motigan;
g Bls ,
TOTAL = Rs. 8,22,175/- (Rupees Eight Lakhs Twenty Two Thousand |
One Hundred Seventy Five)only

Thanking you

Yours faithfully

At

District Public Health Officer,
L ' - ly_Balasore

k/%”/
C)y
Chef st madhicat @

Public Health Officer
Raiasore
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OFFICE OF THE CHIEF DISTRICT NLDICAL & PU"LIC HEALTH OFFICER, BALASORE

"-')

Jaeno 26904 Dated, 2612 2]

To
The Proprietor of S.K.Eterprises, Baiasore.

Sub: - Supply order for diet (TIFFEN+LUNCH+DIN NhR) of THW & RC inmates of Bampada.

Ref- Tender call notice no 19989 dated 04.12.21.

v

4
Sir,
With reference to the subject cited above, you are selested as lowest bidder by t}*u district level
lender committee. Hence, undersigned pleased to vlace the supply order for suppl} of cdiet

(TIFFEN+LUNCH+DINNER) to inmatas of the THW & RC, Ba‘npada as per rate mentioned blow.

l Sl Particulars: C Rate - Quantity Total Rate
: including al?
N . e » S taxes

{1 | TIFFEN 10 | As per che occupancy of THW & RC. | Rs.85/ :
i . (
jLunen | 40 |
- |
DINNER 35 (

Turther, all the terms and condition ag per the 1bo"c ti‘ndEI call notice remain same:
This is for-your kind intormation and necessary action.
Yours faithfully, -

[y SRS
ap et
T Chibs Distxict‘Medical_ & Pubiic Health Officer
- Balasore:
'L/?/
s “ *’LP‘\\/
i : Chiaf Distict fiedical a
‘ public Health Officer
’ Baiasore
, -
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OFFICE OF THE CHIEF DISTRICT MEDICAL & PUBLIC HEALTH OFFICER,
BALASORE
Letter No 21 &Y 9/ Dated W12 Y

To | .
’ The Colleetor & District Magistrate, Balasore
Sub: Status repoit on‘cbmplimlc; to the order No. 26 dated 30.11.2021
of Hon’ble High Court in W.P. (C) No. 13403 of 2015.
Sir, '

In inviting a reference to the subject cited above, I am to say that
as per direction of the Hon’ble High Court vide Order No. 26 dtd. 30.11.202] in
point No. 9 & 10 all the inhabitants 6f Lewis Leprosy Colony Balasore are
getting new diets which includes rice da}t edi’blg oil etc. As regards payment of
local contractors for supply of the diets the Manager SBI Motiganj Branch,
Balasore have been requested fo transfer the fund of Rs. 8,22,174 (Rupees eight
lakh twenty two thousand one hundred seventy four) only to the A/€ No.
30195741419 of Sri:Subrat Kar by the Dist. Public Health Officer, Balasore vide
Letter No. 20588 dated 15.12.2021. As regards engagement of local contractor a
dfc(teﬁder was floated and S.K. Enterprises Balasore has selected and ordered
vide this office Letter No. 20919 dtd. 20712.2021 to supply diet to THW & RC
inmates of Bampda. '

Copy of the supporting d'ocdx‘nen'ts are enclosed for kind reference.
: Yours faithfully,
. W ety
. C.D.M. & P.H.0, Balasore

&// o
Y
:)f
C Chief Distrlct biedical «
Public Health Officer
RBalasore

(22




OFFICE OF THE SUPERINTENDING ENGINEER
BALASORE (ROADS & BUILDINGS ) DIVISION-U
AT/PO- BHASKARGANJ, STATION ROAD , BALASORE

B Mall ID - eepwdbls2@gmml com

%95?/ fo bated DD 1D D787

The Collector & District. Magistrate, Balasore

ALAST \1@
Sub:- --5tatus report on "Construction of proposed Leprosy home at Lewis
Road, Bampada in the District of Balasore for the year 2021-22"

s \‘ Ininviting a kind‘r:eference to the above ci‘re‘q subject, it is to
state that, there are 4Nos. of existing old and damaged houses wherein 4Nos of
Leprosy family were staying at Bampada were dismantled as per the instruction of the.
Tahasildar, Remuna and the RCC roof building consisting of 8Nos houses have been
taken up at that place. Presently the pllmg work for foundation work is in progress and
completed up to 80%. Photographs are enclosed herewith.

This is for favour of kind information and necessary action.

Encl:- Pho’rographs-ZNos

s .

‘Superin’re’nding ér%ﬁgea
Balasore (R&B) Division.-IT
Memo No. Dated :-

Copy to the Sub-Divisional Officer, Sadar (R&B) Sub-Division, Balasore
for information and necessary action.

Superintending Engineer,
Balasore (R&B) Division.-IT

\//\\/

Chiel Dis tri“tq\ﬂ“dwal 3
fublic Health Officer
Balasore
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English Translation of Page - & 2.0

[am Sri Bhuju Munnu. Village : Bamapada.
P.0.: Chhanapur, Dist.. Balasorc. 1 do hereby
declare in writing that [ have been receiving the
Dry Ration diet gs an inmate of Lewis Leprosy
Colony, Bampada from the Conrractor

regularly.

L.T.I. of Sri Bhuju Murmu
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To
The Collectar & Digstreict Magistrate, Boia,on
Sub - "Congtruction of Proposed (12 unity) Leprosy Home at Lewis Road, ;’f'}
; Bampada in the District of Brlasore for the year 2021-22. :
Sir,

In inviting o kind référence tu the obove eited subject, 1t ns fo. .
srare thot. the estimate «s submirted to your 9;'0'0'6 office vide this off |
Qa40/WE dt 2412 2021 for accordance of adm
funds However pending Administrative Approval, this bf‘ﬁtcl has t‘:(:HnL‘.-(:f§ tmder cmd*r
241220210 It will take 4 months time period From drawl of Gg‘-'r.ceﬁ\»enf" for c‘bmplc‘f‘rian.
ul’; smel 12 unlsf:;. .‘ N
This is for favour of kind information and ncce sSAry’ uc‘twn

‘z‘oumc}pnhfuny

vﬁs’v\
Superm{ndmﬁ gireer,

: - Bulesore (RAB) Division.~TT
Memo No. ff»ff L /* 9. Dated i= oo T
. o~ W e (,{(2 /'l_‘;’ £ "'7/
T - T

Lopy.’submrﬂed to The Ch:ef" Comfrucﬁon Engmeer, Eas’rcm 'CH‘GIE}J (R&B)
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COMPUTERISED FILING COUNTER
ORISSA HIGH COURT,CUTTACK

ACKNOWLEDGEMENT SLIP
Seat No : 105
Branch No : WRIT BRANCH (DIVISION
BENCH-1)
Receipt No : 62481/2023 Date Of Receiving : 24/07/2023 Time : 11:30:37 AM

Case No : WP(C) 13403/2015
Received From : Respondent

Filed By: ADVOCATE FOR THE RESPONDENT
Document(s) Filed :

80- Report -e-Filing hard copy

24-07-2023, 11:33
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